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Hon’ble Justice Shri Alok Kumar Singh, M
Hon’ble Sri S.P.Singh, Member (A)

List revised.

No body is responding for either of the parties. On 3.2.2010 also, neither of the
parties had responded. Thereafter, the case was listed on four occasions but
could not be taken up. This O.A. is dismissed for default and non prosecution./%
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